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THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING. AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI D. 
S. MURTHY): (a) The Scheduled Castn 
Welfare Orpanisalion of India had rep. 
resented that Scheduled Castes Government 
employee find dlfficu Ity in lelling houses, 
on rent, 'rom caste Hindus. 

(b) Thou Ih there is no provision In the 
application forms for resldentis I accomm-
odation about the castes and creeds of the 
appllcanta and as such no specific statistical 
date I. available In the Directorate of Est-
ata 011 tbls point, It I. true that the empl-
0)- belolllinl to the Scheduled Calle. 

and Scheduled Tribes must be late' in seni-
ority ; 

(c) Government find it difficult to reser· 
ve general pool accommodation on the basis 
on caste and creed . 
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THE MINTSTER OF HEALTH AND 
FAMILY PLANNING )\ND WORKS, HO-
USING AND UHBAN DEVELOPMENT 
(SHRI K. K. SHAH) : It is a dillicult ques· 
tion This question has becn considered fOUl 
times: it was considered in 1960, it was 
a~ain considered in 1961, it was again consi. 
dered in 1965. alain in 1968, but unluckily •. 

AN HON. MEMBER: But broulht 
forth nothing. 

SHRI K. K. SHAH : If the hon. me-
mbers belr with me ,then they will be able 
to share the difficulties with me. We have 
not lot sufficient accommodation. First orall, 
we bave not been able to reach, in lOme 
cases, even pcrsoas who have been appoin-
ted in 1949, penons who have been appoin 
ted in 1940. penons who have been 
appointed in 1944... .... (/""",,,,10,...) 

AN HON. MEMBER: Scheduled CuteL 
SHRI K, K. SHAH : All clulCl. E_ If 
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I make some reservation. juniors will bave 
to be given preference over seniors .. 
(lnlerrup'ion<) I am prepared to consider 
everything. I want your assistance. If 
juniors leI preference over seniors. it will 
create heart-burninl. S:>. all these thingl 
considered and it was thought that the only 
way to meet them was to give them prefer-
ence in out-of-turn allotment. By grantinl 
them out-of-turn allotment, the demand on 
medical grounds h~s been so much that 
today I have got more than 900 cases. allo-
lied on the basis of out-of-turn allotmenl. 
which I am not able to meet. This is the 
difficult situation. 
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AN HON. MEMBER: They pay rent 
in time. That is why they are preferred. 

SHRISONAVANE l . is the Jan SaDgh 
leader prepared to give residenti II quarter 
to the Harijarls'? Let him come with me 
and do it. 
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SHRI KRISHNA KUMAR CHA. 
TTERJI: In view of the fact that tbe 
han. Minisler has atated that hou.tnl 
difficulty is there for the scheduled ca,tes 
and scheduled tribes, I want to ask thil. 
Tbe Constitution has provided for apeeial 
representation even for representatiOll of 
these people in the State leaislature. ad 
10 the Parliament, Even then. some kind 
of priority will have to be livin 50 that 
Ihis question will be solved and we should 
nol put obstacle or obstructioD in the way. 
So. I want to know this. Is the bOD. 
Minister prepared to find out lome 
means of liviull specia I priority In view 
of tbe fact that these sch~d ed caltes and 
scheduled nibe. people do not act 
ac:commodation with casle Hindus and their 
accommodation difficulty i. very real '7 

,SHRI K. K, SHAH: 1 1m prepareel 
to take the help of leader. or political 
partie, In thi. mailer and I am prepared 
to work on tbose line.. . 
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MR. SPEAKER: If the hon. Minis-
ter answers through the Chair, then there 
would be no difficulty. He seems to 
agree with everything that the Opposi-
tion leaders are saying. That is wh) there 
are so many interruptions. 

SHRI K. K. SHAH: It is a difficult 
task. Along with unauthorised occupa-
tion on one side, 1 have to deal with the 
unauthorised occupants for whom plots 
have to be found and ildin~s have to 
be constructed. and crores of rupees have 
been spent on that. For Government 
servants also, crores of rupees have been 
spent. What greater demonstration of 
it can be ~i en than the number of 
colonies which have sprung up ? 11 is true 
that there is paucity of funds and we have 
not been able to do as much as we can. 

SHRI RANGA: Don't waste money 
on a new bungalow for the Prime inist~r. 

SHRI BAL RAJ MADHOK: Will he 
divort the funds that he has allotted for the 
Prime Minister's house and other such 
thing< which could wait? Is he ptepared 
to divert those funds ror constructing hou-
ses for Government servant's? He can get 
enoush funds from this for that purpose. 

SHRI K. K. SHAH: That way, 
a number of questions can be asked. For 
instance, the question can be asked whether 
the Vi thai Dha; Patel House should have 
been constructed or not, . • •. (Interrupt/oIlS) 
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MR. SPEAKER : Without gettllll 
into arguments, he may say 'Yes' or 'No'. 

SHRI K. K: SHAH: No, It i. DDt 
Decellary; we caD find the amouDt other-
wi .. sIlO. 
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SHRl BAL RAJ MADHOK : Wbat 

about the allotmenl of houses in Tagore 
Gardens? There are about 300 bouses 
tbere waiting for allotment for two years. 

SHRI K. K. SHAH : I shall examine it. 

SHRI BASUMATARI: It is evident 
tbal tbere is some menIal reservation inside 
and outside and also in tbe reply given by 
the hon. Minister. The purpose of Ihe 
question is this. At present, tbe allotmenl 
is based on seniorit. of service. bu t tbe 
Scbeduled Castes and Scheduled Tribes 
being appointed onl) two to three years 
before in services would nol be able 10 gelany 
allolment ont hat basis. May I know whether 
special consideration would be shown 10 
them as a mailer of policy and whet bel 
such circulars will be senl 10 all Depart-
menls by Ihe Home Minister or by tbe hon. 
Minister in charge of Housing ? 

SHRI K K. SHAH: As I have said, 
I am prepared 10 take the advice of our 
friends. hut the difficulty will be when we 
give to Scheduled a~les and Scheduled 
Tribes. there will be olbers also who will 
have to be considered; it is nol such an 
easy question that we can find a solution 
quickly, but I am prepared to gh'e it a 
second thougbt. 
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SHRI K. K. SHAH: 1 have answered 
il already. 

"") ~. ")0 ~l  ,"fifi r ~  ifi) 
'liIJT ~ orR I:ifffi ott ij ~ ~ r ~r 
li n ~l ) ifi) IJifiT<r flJ<'Rf r~i ~ aT it ~) 

~Rl  « lTli: 'lTR'Ir i ~c1  ~ fit; iflTT "Ii: 
~ '"I);;r lIiT l:ia-;;rflJ if> '(iT fifi f;;ra<r) r~~) 

,T fi ~i  ~ rr 1Jcr<r ifiT ~ r~ i i~i  
~ &.mRT iii cma- if,nc:« ~o  ~  Iftl:lT 
ilT 1i ~~ . ~ r l) IliT irli a~  em: 
~  ~ « ~l ) it; ~~ if; f"!Q: Sl"1It<r-
~ ~  aT IflTT ~ i[lU mI:lT;;rT if; 
<rT1I' 'R: (fUR ifiI\"'"ITR.lTT it; 'I'T" T« ifi) 
« ~ 'liT (\'r ~it it; ~ ~ i 1Jcr<r 
i) i ~ fi1;l:Ir ;;rriI'qr ? 

MR. SPEAKER: Sbri Sonavane. 

SHRI S. M: BANERJEE: 11 il belol 
BOQuired or nol' Lei bim aDJwer tbal 
POrtiOD. 

MR: SPEAKER: Thai is a differenl 
question. The maiD queslion here relalOl 
to II:commodation for Harijanl. 

SHRI SONAVANI:.: May I know 
wMlbOr tbe bOD. Minister bu projected 
tho mind of Ibe offlc:.iall or be bal projec-
led the mind of the Conan. Mlailter 

who ia a disciple of Gandbiji wbo cared so 
mucb for Harijans aDd their welfare ? 

SHR! SURENDRANATH DWIVEDY . 
The hon. Minister has just now told u. 
that he ha, I ecei~ed applicalions for out. 
of-turn allolment which if he wants to 
fulfil it will I&ke about seveD years. May 
I know whether he has stopped allottin. 
out-of-turD accommodation altogether or 
be will take seven years to fulfil the out-
of-turn demands or applications whicb are 
there now and then stop il ? 

SHRI K. K. SHAH: I have stopped 
oUI-of-lum allolment completely. 

MR. SPEAKER: Next question. 
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MR. SPEAKER: 1 am DOIII OiDI to 
allow bim now. I bave already lODe over 
to tbe DOlIt question. If he wants 10 shout, 
be may do wbatever be likes •....• _ ..••.•• ACtu 
all. hi. leader bas asked a questioD. If he 
wants a Scbeduled Caste leader, then 
sixty or seventy of them may jOiD toptber 
and elect a Scheduled Cute leader. N_. 
IIIld que mOD. 




